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“  Office of the

- Deputy Commissioner, Sangrur

Telephone:+Q11672-234004 Email de.sgr@punjab.gov.in

To.
Registrar General
Hon'ble National Green Tribunal,
New Delhi.

Number: | ol Q)MH——& Dated: )3) ).14,‘1 Y

Subject: Regarding compliance of orders passed on 28.11.2024 in Misc. Application
No. 119/2024 in Original Application No. 590/2023.

It is submitted that in compliance with the orders passed by Hon'ble
National Green Tribunal, New Delhi vide order dated 28.11.2024 in Misc. Application
No. 119/2024 in Original Application No. 590/2023 regarding illegal cutting of tree. The
Committee has visited the spot and has written to Police Department to investigate and
lodge FIR, if needed, as per law.

The Action Taken Report of the Committee is submitted please.

Enclosed: as above. f»\«/

Deputy Commissioner,
Sangrur
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Misc. Application in Disposed on Cases No. 119/2024 In Original
Application No. 590/2023
Your office order No, 27/ MA—2 dated 05/12/2024

Subject:

Reference
In compliance with the orders made by you in connection to the

above subject, an appeal was filed by Mr. Ali Mulla son of Mr. Rouf Ansari resident of Patti

jaid Longowal with the Hon'ble NGT regarding cutting of trees. The committee constituted
in this regard held a joint visit at Longowal on 09/12/2024 at 11:00 AM. The Halka Patwari

was present on the spot along with the record. On the spot, the complainant's son Akhtar

Hussain Ansari informed that his father has gone to Mumbai (Maharashtra). The
complainant's son also told that the one tree has been deposited by Savitri Devi wife Shiv

Shankar with Municipal Council Longowal. In fact, this tree has not fallen. Rather, it has

been deliberately felled/cut by the family members of Savitri Devi. The complainant has
also told that his father also has CCTV footage of this tree being felled. He will come and

provide it. He also said that Savitri Devi has deposited this tree in the Municipal Council,

Longowal to hide the mistake of her family so that no one suspects them.

Savitri Devi's family members have refuted the allegations made by the

complainant's son Akhtar Hussain Ansari and said that it was due to personal enmity that
they are targetting their family.

The Patwari Halka present on the spot reported that this place is within

the red line. So there are no Khasra number from which ownership can be verified.

Executive Officer, Municipal Council, Longowal informed that this street in

which the tree was located, is a government public street. He also informed that an

application was given by Savitri Devi on 07/05/2024 that there is a tree in front of the gate

of her house which was in a state of falling, same has fallen now and Savitri Devi requested

that as a responsible citizen, she wants to deposit this tree at the Municipal Council,

Longowal, being a government tree, now this tree is under the custody of E.O. MC office.

ion is being made by Akhtar Hussain Ansari son of Mr. Ali

However, on the spot the allegat
s tree did not fall, it has been cut. In this

Mulla, resident of Patti jaid Longowal that thi

regard, the Municipal Council, Longowal has written to the Police Department for

investigation and action against the culprits,

Field Officer of Forest Department, Sangrur informed that the area of the

incident and the tree does not fall under their jurisdiction. Therefore, no action can be

taken by the forest department.
It is observed by the team that due Lo the passage of such a long time, it can

not be ascertained that tree has fallen on its own or was cut by someone . The Executive

Officer, Municipal Council, Lonpowal, Vide letter No 677 dated 12.12,2024 has written to
the Station House Officer, Longowal to investigate and take action against the accused and

register an FIR, if found guilty.
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Apart from this, Mr. Ali Mulla son of My,

Rouf Ansari and his son Akhtar
Hussain resident of Patti jaid Lon jowal, have liled
] 1)

a case in the Court of the Honorable
District Sessions Judge, Sangrur against Pramod Kumar and his father Shiv kumar resident
of Ward No. 11, Patti jaid, Longowal. (copy enclosed)

Thus from the above, it seems that there is 2 personal enmity between both

a resident of Patti Jaid and the other party
Pramod Kumar son of Shiv Shanker resident of W

the parties i.e. Akhtar Hussain son of Alj Mull

ard No. 11, Patti Jaid, Longowal. They may
create law and order problem due to their personal enmity. In lieu of that, a separate letter
need to be written to the Senior Superintendent of Police, Sangrur to take appropriate

action against both the parties, if needed and as per applicable law.

The report is submitted,

'& /
Divisiohal Forest Officer,  Addl. %\%\s&%ner @),

Executive Officer,

Sangrur Sangrur Municipal Council
Longowal

Enclosed:-
1. Photos of Visit by Team/Committee
2. Photo of the tree
3. Copy of Court case
4.

Copy of Letter sent by EO, Nagar Council, Longowal to SHO Longowal
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Jh, M u,m.&.h, N Q{ CMH’IQL{) 2024
ah aged about 65 years son of Sh, Roul‘ Ansari, }P é‘;’)) 2(7
Akhtar Hussain son of 8, Ali Mullah,

House No.9, Ward No. 1 1, Longowal, Tehsil Longowal, District Sangrur
”r"r

L. Ali Mull
2.

residents of Patti Jaid,

Appellant/ Plaintiffg
Versus

1 Parmodh Kumar son of Sh. Shiv Shankar;

2. Shiv Shankar son of Unknown;

; both residents of ward No.11, Patti
Jaid, Longowal, Tehsil and District Sangrur

Respondents/Defendants

~amred hy Shivis H R Hert A Ad_“

Appeal against the order dated 15.04.2024 passed by
sl I6TRMAS.. . ) s _ e ’ | e {
' DistrctiSassions JPdge";“ACT the court of Sh. G, S. Sekhon,, Addl. Civil Judge
siate Autherity/Special Judge : :
Bt o D (Senior Division) Sangrur in suit No. CS/740 of 2023;
R 12

vide which the learned lower court has dismissed the

dspphcazmon under order 39 rule 1 aﬁ&z CPC read with
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CNR No.PBSG010035402024 CMA/64/2024
Ali Mullah and another Versus Parmodh Kumar and another

Present:  Shri HL.S.Harigarh, Advocate, for appellants.

Civil appeal against order has been presented. It is entrusted
to self. Office report seen. Heard. Fairly arguable points are involved in
the appeal. Same is accordingly admitted subject to all just exceptions. Jt
be registered. Let, ndtice of this appeal be issued to respondents, on filing
of process fee and copies of grounds of appeal, for 06.05.2024.

Along with the main appeal, an application under Order 39

Rules 1 and 2 read with Section 151 of CPC, has also been filed by the

rd. Its notice be also iss ndents for the date
 interfering into

ispute and also
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To, wydd\& Y ?2-—&-( %

Station House officer,
Longowal.

No. 677 Dated 12, 12.2024

Subject:- Regarding taking of action against the culprits who cut/fall the tree.
Please refer to the subject cited above,
by Smt. Savitri Devi on 07/05/2024 that there was a
Was in a state of falling, which has fallen now. She
tree. being a responsible citizen,
tree is with MC Office, Longowal

it is requested that an application was made
tree in front of the gate of her house which
further submitted that this is a government
she wants to deposit the same in MC Office, Longowal. This
being a Government tree.

: Mr. Ali Mulla s/o Mr. Rauf Ansari /o Patti Zaid Lon

gowal has filed an Appeal in
g the cutting of this tree. Whe Hon'ble National Green Tribunal
- has or : i

L O the spot was

o
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